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of Rs. 52,750 for construction of 64 houses
under the Subsidised Housing Scheme for
Industrial Workers- | had also stated that out
of 96 houses for which loan and gram was
given to M/s Kesoram Rayon, Raghu-nathpur,
District Hooghly, another concern of Birla
Brothers, 32 houses had been completed and
64 houses were under construction.

The Government of West Bengal have now
intimated that M/s Birla Jute Manufacturing
Co. Ltd., were not given any loan for
construction of 64 houses under the
Subsidised Housing Scheme for Industrial
workers, but were only paid Rs. 52,800 as
grant. The State Government have further
intimated that all the 96 houses, for which
financial assistance was provided to M/s
Kesoram Rayon under the Scheme, had
already been completed, and none was under
construction.

| regret this slight factual inaccuracy which
crept in the previous information.

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPORTANCE

MEDIUM OF TEACHING MATHEMATICS AND
SCIENCE SUBJECTS IN HIGHER SECONDARY
CLASSES IN DELHI

SHRI KRISHAN KANT (Haryana): | beg
to call the attention of the Minister of
Education and Youth Services to the reported
decision of the Delhi Administration that the
medium of teaching Mathematics and Science
subjects in Higher Secondary Classes in
Delhi will compul-sorily be Hindi from the
current academic session, and the hardship to
students resulting therefrom due to non-avaik
bility of proper textbooks in Hindi and
tiained teachers qualified to teach these
subjects through Hindi medium.

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
VOUTH SERVICES (SHRI BHAKT
DARSHAN): Madam, the Delhi Admi-
listration has recently issued directives to
"eads of Government and Govern*nent-lided
Higher Secondary Schools to use -lindi as the
medium of instruction for Mathematics and
Science subjects also rum the academic
session  1969-70. In
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Mathematics, only the international form of
numerals is to be used. Teachers and students
may use English terms wherever necessary.
Provision has also been made for liberal
relaxation to the schools, wherever there are
special difficulties in implementing the
decision. Teachers facing special difficulties
in teaching these subjects through the
medium of Hindi can also seek relaxation.
Standard textbooks in Hindi in these subjects
are already available. As such, no general
hardship to itl dents is expected to occur as a
result of this decision.

SHRI KRISHAN KANT: Madam, the
statement made by the hon. Minister is
equivalent to saying "yes" and "no" to the
question; we will have Hindi as the medium
for teaching Mathematics and Scence subjects
and we will not have Hindi a; the medium.for
this purpose. This sfnws that the Government
is not yet rendy for the change-over.

Madam, you will remember the recent
Exhibition of Nationalised School Textbooks
held in the Parliament House by the National
Council of Educational Research and
Training. If you go through the catalogue
supplied by the Council, you will find that
there is no textbook in Hindi for science
subjects and for Mathematics. Excepting the
two parts of JEEV VIGYAN referred to in the
catalogue, there is no other book available in
Hindi for teaching science subjects. May 1
know whether the Education Department has
permitted the school to utilise the textbooks
which are not certified by the NCERT or by
the Director of Education of Delhi? | would
also like to know whether the Government is
aware of the problem of the students if they
have to take up professional education in the
ILILT. or in any Medical College, where
English continues to be the medium of
instruction. Secondly, . . .

THE DEPUTY CHAIRMAN: You must be
brief.

I SHRI KRISHAN KANT: The problem is
so vast. Delhi is a cosmopolitan city where
we have educational institutions run by
Trusts in  Tamil, Telugu, Malayalam,
Gujarati, Kannada, etc. Will
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this order not be of disadvantageous to these
schools? Does he also know that in many of
the Schools the students have not been
allowed to take the Science subjects because
of lack of teachers and textbooks? Does he
not feel that the changeover to Hindi at this
juncture will add to the many problems that
already exist? Does he propose to take
suitable steps to see that the students now
entering the Higher Secondary classes, IX—
Xl, do not have any permanent disadvantage
for going to higher education, especially in
medicine or engineering, where the medium
of instruction continues to be English?

SHRI BHAKT DARSHAN: Madam,
the question is a lengthy one, but it can
safely be divided into three parts. The first
part is about the decision. The decision is
entirely that of the Delhi Administration.
Secondly, regarding the scarcity of text
books, may 1 inform the hon. Member
that at present even in English there are
no textbooks for Physics and Chemistry,
there is only .one textbook for Biology and
Mathematics each. As far as the textbooks
in Hindi are concerned, the students can
take help from the books already in use

in the neighbouring States like U.P,
Rajasthan, Bihar and Haryana. As re
gards the non-Hindi schools, especially
Tamil, Telugu etc., | have got some

figures with me here. 433 Government and
Government-aided Higher Secondary
Schools are in Delhi and in New Delhi.
Out of this number, 26 schools have got
a medium other than Hindi or English;
Bengali—7; Punjabi—10, Sindhi—
4

Urdu—5. The other schools have got either
Hindi or English as their medium. | presume
that these schools will be allowed to carry on
in their own language.

SHRI LOKANATH MISRA (Orissa): This
switch-over to Hindi has created a sense of
panic among the students and their parents
also. | belong neither to Hindi area nor to
non-Hindi area and, therefore, | will be the
most objective in putting questions. If the pro-
Hindi Members do not want me to ask any
question, | will sit down. In order to remove
this apprehension among the non-Hindi
students, will the hon. Minister give a
categorical assurance that generosity would
be shown to the students
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who would not like to take over to Hindi
immediately? They should be given some
more time. The textbooks of their choice
should be allowed to be taken up in the
Classes | am told that in Delhi Hindi text-
books are not available. That was my in-
formation. Now one of my colleagues here
says tuat text-books are available, in Hindi
and it is only a competition between the Hindi
publishers and the English publishers, and that
for their own business rivalry, they are
creating a shortage in | ie market. Now, if the
rivalry continues, maybe people who want to
switch over to liindi will not get text-books in
Hindi and therefore, this complaint will be
there, and also people who want to continue in
English might run into difficulties. What is t 'e
Minister going to do about it?

SHRI BHAKT DARSHAN: Madam may |
make it clear that there is no panic anywhere
as far as we understand, because as far as |
know neither the Ministry of Education nor
the Delhi Administration lias received any
representation to this e feet. If there is any
panic, | think it is in the hon. Member himself.
Secondly, retarding the difficulty which may
be expe-i .need by non-Hindi-speaking
students in n in-Hindi schools, sufficient
liberal inter-p etaticn will be given, and orders
have been issued that no difficulty should
come in the way of any student whatsoever.

SHRI A. D. MANI (Madhya Pradesh):
Madam, the Minister made a statement ahout
adequacy of text-books in Hindi. May 1 ask
him whether it is not a fact t at there are no
standard text-books in Hindi in the following
subjects: Higher Mathematics, Physics,
Chemistry, Biology Geometry and Mechanical
Drawing? May | ask him also whether it is not
a fact that there is already difficulty and
confusion in the Higher Secondary classes
due to the recent introduction of Modern
Algebra, Modern Geometry, etc., in Hindi
medium because the teachers are not trained
in the teaching of these science subjects
through this medium? May | ask him whether
the orientation course which has already been
conducted for these teachers has not been
altogether satisfactory?

SHRI BHAKT DARSHAN: Madam, there
may be some scarcity of text-books for
graduate classes, | admit that, and we
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[Shri Bhakt DarshanJ are making efforts to
advance a maximum of about one crore of
rupees to each State to have quite a good
number of text-books for graduate classes, i.e.,
B.A. and B.Sc, in every State. But as far as
Intermediate and Higher Secondary Classes
are concerned, | again repeat that there is no
scarcity of text-books. The example is there;
in Uttar Pradesh, Rajasthan, Bihar, Madhya
Pradesh and Haryana, already Hindi is being
used as the medium up to the Intermediate
standard.

SHRI SANDA NARAYANAPPA (An-dhra
Pradesh): Madam, the hon. Minister in his
replies to questions has stated that no hardship
is going to be caused to the students who are to
switch over from English medium to Hindi
medium, and that relaxation will be given to
students. 1 do not know what that relaxation is
and how no hardship will be caused by this
switch-over. 1 request the hon. Minister to
state the position categorically and clearly.
Secondly, Madam, recently Modern Algebra
and Modern Geometry courses have been
introduced in Higher Secondary Schools here
in Hindi. The teachers were also given
orientation courses, but the teachers were not
well trained and they are not able to teach
properly to the students, according to their
expectations. On these two questions, may |
request the hon.  Minister to explain the
position"

SHRI BHAKT DARSHAN: Madam, may |
repeat my assurance which | gave in the very
beginning that if any hardship is felt, we will
convey it to the Delhi Administration, and |
am sure that they will give it proper, prompt
and appropriate attention. As regards text-
books, etc., |1 have again to repeat that text-
books are already available. There is no dearth
of text-books and if any teacher feels any
difficulty, he can be given relaxation; he can
be exempted from teaching in Hindi.
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SHRI JAIRAMDAS DAULATRAM
(Nominated): Madam, may | enquire whether
in a place which is so very cosmopolitan as
Delhi, in regard to matters which affect
languages, which means matters which affect
very sensitive feelings, Government have
considered the desirability of having some
kind of an advisory machinery so that before
any major steps are taken, consultations take
place so that decisions go through smoothly?
Secondly, | would like to enquire whether,
where any linguistic group is small and no
publisher comes forward to publish text-
books, it is not the duty of the Government to
come to their assistance and get the text-books
published.

SHRI BHAKT DARSHAN: Madam, as
regards consultations, as | have already
explained in the very beginning, the decision
is entirely that of the Delhi Administration
and | am confident that the Delhi
Administration must have given thought over
all the aspects before coming to a decision in
this respect. As regards the provision of text-
books, we have been already giving assistance
and text-books in Sindhi, Punjabi, Bengali and
Urdu are being published in Delhi itself.
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¢ & T g & AT wmA fAene
A w7 AW, AT HAAT F Al w1
AR # ARA FY AF | AZT AF ApA ATZ
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Ty faeit, 33, dsET, T, e,
afaA, {7, AT A HAS T Al
& a7 fama 41 gz & T F)

THE DEPUTY CHAIRMAN: Now, Mr.
Vaishampayen.

SOME HON. MEMBERS: Madam,...
(Interruptions)

THE DEPUTY CHAIRMAN: Mr.
Vaishampayen. | have called you. If you do
not want to put any question, please sit down.

SHRI S. K. VAISHAMPAYEN (Ma-
harashtra): Madam, | want to know whilst the
policy of the Delhi Administration.
{Interruptions). . . to introduce the regional
language as medium of instruction at the
secondary school level is in consonance with
the national policy on education that has been
adopted by Parliament, may | know from the
honourable Minister what steps the Delhi
Administration is taking to implement the
three-language formula in the secondary
schools in Delhi?

SHRI BHAKT DARSHAN: Madam, as far
as the three-language formula is concerned,
my information is that the Delhi
Administration is following this policy
faithfully. 1 will, however, make further
enquiries and let the honourable Member
know about it.

SHRI S. K. VAISHAMPAYEN: What are
the different steps?

SHRI BHAKT DARSHAN: Madam. as
far as the. ..

(Interruptions)

THE DEPUTY CHAIRMAN: Members
must sit down. They cannot stand in their seats
when the Minister is answering. This sort of
thing should not happen in the House. | am not
going to continue this Calling Attention
Motion any longer.

SHRI BHAKT DARSHAN: Madam, as far
as the National Policy on Education
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is concerned, both the Houses of Parliament
have put their seal of approval on it, and 1
will just quote the exact wordings :

‘That energetic development of Indian
languages and literature is a sine qua non for
educational and cultural development. Unless
this is done, the creative energies of the
people will not be released and the standard
of education- . ."

SHRI BHUPESH GUPTA: Energetic
development- by making the Education
Minister as Petroleum and Chemicals
Minister. . .

(Interruptions)

SHRI BHAKT DARSHAN:and the gulf
between the intelligentsia and the masses will
remain, if not widened further. Regional
languages are already in use as medium of
education at the primary and secondary
stages. Urgent steps should now be taken to
adopt them as medium of education at the
university stage."

Madam, this is the national policy which
has been adopted by Parliament and it is
being followed.
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THE DEPUTY CHAIRMAN: | think now

we must pass on to the next item— personal
explanation. The Deputy Law Minister to rise
on a personal explanation. Mr. Saleem.

REGARDING PERSONAL EXPLANA-
TION BY DEPUTY LAW MINISTER

THE DEPUTY CHAIRMAN: Ona

personal explanation, Mr. Saleem.

SHRI LOKANATH MISRA (Orissal:

What is it about?

THE DEPUTY MINISTER IN THE

MINISTRY OF LAW AND IN THE DE-
PARTMENT OF SOCIAL WELFARE
(SHRI MOHAMMAD YUNUS SALEEM):
Madam, on the 1st and 6th of May, 1969. ..

(Interruptions)

SHRI LOKANATH MISRA: On a

point of order.

SHRI ARJUN ARORA (Uttar Pradesh):

On a point of order, Madam.

SHRI LOKANATH MISRA: What is it

about? Let me know, Madam. | will also have
to...

THE DEPUTY CHAIRMAN: | will call

you.

SHRI LOKANATH MISRA: 1 raised

certain matters in the House probably ten days
back. | have forgotten the exact date. Probably
it was on the 1st, may be, on the 6th also. | do
not remember it exactly. Madam, the Deputy
Minister of Law thought it wise to keep silent
for all these 15 vyears...

SOME HON.
Fifteen days.

SHRI LOKANATH MISRA: For me
it Is fifteen years. Madam, yon were sitting

here. .. (interruptions) gyq fdr &1 AW
21 A wwe fel @ R oA gt

ae qEA FTOE

MEMBERS: No, no.



